Detailed project proposal of Karnataka

*516. DR. VIJAY MALLYA: Wil the Minister of ROAD TRANSPORT AND HIGHWAYS be

pleased to state:

{a) whether the State Government of Kamataka has submitted to the Central Government a
detailed project proposal comprising construction, improvement and development of four major road

in the State at a total cost of Rs. 59 crore under Gentral Road Funds in December, 2009;
(b) the present stage of consideration of these proposals; and

(c) by when Government's approval to these proposals would be communicated to the

State Government?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI G.P. JOSHI): (a) The
Government of Karnataka had submitted a priority list of 315 works amounting to Rs. 1270.14 crore

under Gentral Road Fund (CRF) scheme for the State of Karnataka during 2009-10.

{b) and (c) Ministry has sanctioned 6 works amounting to Rs. 156.88 crores under CRF

scheme.
Revisiting the Anganwadi system

517. PROF. SAIF-UD-DIN SOZ: Wil the Minister of WOMEN AND CHILD DEVELOPMENT be

pleased to state:

(a) whether the Minister knows that a many people feel convinced that the Anganwadi

system had not vielded advantages that were expected;

(b) it so, whether the Minister would revisit the scheme and ensure its implementation on

scientific lines?

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI KRISHNA TIRATH): (a) and (b) The Integrated Child Development Services (ICDS)
Scheme is one of the flagship programmes of the Government of India and is largest community
based outreach programme for early childhood development. It is implemented by the State
Govemments/UT Administrations by providing a package of services such as supplementary

nutrition, pre-school non-formal education, nutrition & health education, immunization, health
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check up and referral services, The scheme is a well-conceived one to address health, nutrition and

developmental needs of under-six children as well as pregnant and lactating women.

Initiated on a pilot basis in 1975 with 33 projects and 4891 Anganwadi Centres (AWCS), the
Scheme expanded to 5652 projects and about é lakh sanctioned AWCs in the country by the end of
IXth Plan. In 2008-09, the Scheme was universalized with approved number of 7074 projects and 14
lakh AWCs.

Over the years, the ICDS Scheme has registered significant progress in terms of increase in
number of operational projects, Anganwadi Centres (A\NCS) and coverage of beneficiaries. The
figures for the last 5 years are given in the statement (See below). As may be seen, 4.21 lakh new
AWCs/ mini-AWGCs have become operational during X1 Plan (as on 30.6.2011) compared to 2.99
lakh during Xth Plan. Number of beneficiaries for supplementary nutrition has increased from 705.43
lakh at the end of X Plan to 963.77 lakh during X Plan (as on 30.6.2011). The increase in the number
of beneficiaries is an indicator of the acceptability of the Scheme. Further, several studies including
MNational Family Health Survey-3 (NFHS-S) have revealed that the programme has contributed
positively towards achieving some of the key programme objectives such as reduction of child
malnutrition, improvement in caring practices and improved early child hood development outcomes

including quality pre-school education.

There are no doubt challenges in the implementation of the scheme in regard to convergence
in the health system and community participation. There are also issues relating to infrastructure and

drinking water supply, building for Anganwadi centres, sanitation facility at the AWCs, etc.

There is also an erroneous perception that the Anganwadi Centre is only a feeding centre
which in fact it is a centre for holistic child development. Due to this as well as programmatic and
operational gaps, there has been unevenness in implementation of the Scheme across the

States/UTs. This is reflected in mixed results and outcomes among the States/UTs.

However, to make good these gaps and weaknesses, Government has decided to strengthen
and restructure the Scheme including re-designing and defining of the set of services. This is
proposed to be achieved through a range of programmatic, managerial and institutional reforms. It is
also envisaged to put I0DS Scheme in Mission Mode on the lines of SSA and NRHM. All this is at an

advanced stage of consideration.
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Statement

MNumber of operational projects and beneficiaries of Anganwadi Centre

Year Number MNo. No. of Supplementary MNo. of
of of nutrition bengficiaries pre-school
operational  operational education
projects AWCS & mths- P& L Total heneficiaries
byrs mothers (in lakh) (in lakh)
31.03.2004 5659 748229 467,18 95.00 562.18 244.92
31.03.2007 5820 844743 581.85 125.58 705.43 300.81
31.03.2008 6070 1013337 696.44 146 .82 843.26 339.11
31.03.2009 6120 1044269 721.96 151.47 873.43 340.60
31.03.2010 6509 1M42020 727.89 156.45 884.34 354.93
30.06.2011 6730 1265753 784,19 179.58 Q63,77 368.689

Poverty line definition

*518. SHRI AVINASH PANDE : Will the PRIME MINISTER be pleased to state:

(2)

in what manner Government defines the poverty line for the purposes of planning;

(b) whether some international organisations, including the United Mations Development

Programme (U NDP) and World Bank, have formulated norms to define the poverty ling;

(c)

if s0, the details thereof;

(d) whether Government is planning to redefine the poverty line in accordance with

recommendations mentioned in part {(¢); and

(e)

if 50, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI ASHWANI KUMAR): (&)

The poverty line has been defined by the Planning Commission on the basis of Monthly Per Capita

Consumption Expenditure (MPCE) as the criterion. The method for estimation of poverty has been

42



